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NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH ‘
' COURT1 ‘

| | TP No.198 of 2016 (CP3 of 2015) With
| Comp AppI/lS(AHM)ZOZI in TP 198 of 2016 (CP 3 of 2015)

: Coram MADAN BHALCHANDRA GOSAVI 'MEMBER (JUDICIAL)

VIRENDRA KUMAR GUPTA, MEMBER (TECHNICAL)

' ATTENDANCE -CUM-ORDER SHEET OF THE HEARING BEFORE THE AHMEDABAD BENCH OF THE

NATIONAL COMPANY LAW TRIBUNAL ON 07.04.2021

' Name of the Company u i JP Fmancnal Serwces Pvt. Ltd
. - o : Vs, '
Golden Tobacco Ltd. & Ors
Séction: B [ Apphcatlon For Durectron/397 398 of the Compames Act
,ORDER’

| Learned Semor Counsel Mr Ratnanko Banerjee a.w Learned Counsel Mr.
- Masoom Shah appeared for Petltroner | E

', Learned Counsel Mr. Alshwarya Reddy appeared for Respondent no.1. Learned
Counsel Nikunt Raval appeared. Learned Counsel Learned Senlor Counsel Mr.
Rasesh Sanjanwala appeared for Respondent

Heard Leamed Senlor Counsel Mr Rasesh San_] anwala for Respondent in part

By 8

, Matter to appear for hearmg on 12. 04 2021

Dated thlS the 7th day of Apnl 2021

Prakash




